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STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON CHEMICALS AND FERTILIZERS
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(i) Twenty-ninth Action Taken Report (Seventeenth Lok Sabha) on the
recommendations of the Committee contained in their Seventeenth Report
(Seventeenth Lok Sabha) on ‘Review of Pradhan Mantri Bhartiya Janaushadhi
Pariyojana’ (Department of Pharmaceuticals ); and

(i)  Thirtieth Action Taken Report (Seventeenth Lok Sabha) on the
recommendations of the Committee contained in their Twenty Second Report
(Seventeenth Lok Sabha) on ‘Status of COVID-19 vaccine production in India’
(Department of Pharmaceuticals ).

STATEMENT BY MINISTER

Status of implementation of recommendations contained in the Three Hundred and
Eighth Report of the Department-related Parliamentary Standing Committee
on Industry
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MOTION FOR ELECTION TO THE COMMITTEE ON WELFARE OF OTHER
BACKWARD CLASSES (OBCS)

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
MURALEEDHARAN): Sir, | move the following Motion:—



